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HcnIfite 

Hon'ble kr. VLF. Singh, A.fii. 

Sri C.P. Gupta, learned ccuns el for 

the applicant. ri P. ilathur, learned 
counsel for the respondents. 

e p eti ti m er has filed this O.A. for 
direction to respondents to declare the 

complete reatelt of the test for 
promotim including the result of the 
applicant inaccordance 	e vacancy notified 
in letter dt. 11-10-94 and inaccordance to 

written test dt. 3-5-95. The respondents have 
contester:  th e Casa and chat' en.;  ed he 
e ti tl ern Ent of the applicant. 

Not, at the final hearing stage sri C.F. 

Gupta mentions that the petitioner does not 
want co press this petition in the light of 
airection by the ,  ccurt No. 1 of this Tribunal 

11, 
in O.A. No. 7€496 /as per order passed todayia-*  
141-"3144-L-The U.A. is disposad of accordingly. 

Nc crdex a: to costs, 

7. Fie 

Ananch 


